
-eat oil acdden~. 'fhe tenaiall 
_ foJlowe4 the lrldde.t..... a: ... 
ploltecs by aati..-cial .1eme1i1l ..., 
..wted peltiq stoAM OIl the- abo_ 
of aoa-mampuria OIle ear belo •• -
~ to • IlOI1-Manipuri was also .t 
on ftre. Curfew.... imposed ill 
Greater Imphal area 250 houses I 
hu. beloDlin, 1;0 Don-ltIanipwD 
were set on fire 'bJ' the miaCreaats. 
15 trucka loaded with esaenti.a1 com-
moditiM were hijacked by mt.creanb. 
Two hijackers lot accidentally 
drowned while running away on aee-
ing police patrol. AccordiD. t. 
figures furnished by State Gover-
ment, 18 vehicles 'Were set Oil fire 
and 7 non-Manipuris received minor 
injuries. 

Non-Manipuris residing in interior 
villages lett their homes and .!Oulht 
ahelter in relief 1!lftiips at Imphal. 
Some even left the State. Manipur 
Police, Manipur RIflea, CRPI' ... 
Aa.am Rift.. were deployed to 'b:ri.q 
aituation under control. Army WM 
~ alerted. Peace Committee _-
formed under the Chairmanarup cd 
Chief Minister and the aituatioa. h_ 
been slowly returing to normal. 

(d) No, Sir. 
(e) Does not arise. 

AtiemIK on Lile of Prime M1D1atu 
428. SHRI ARJ1JN SETHI: Will 

the Minister C1/. HOME AFFArRs be 
pleased to state: 

(a) whether it is a fact that a man 
trom Baroda made an unsnccessful 
attempt on the life of Prime Minister 
On the lawns of Parliament House on 
the 14th April, 1980; and 

(b) if so, the detaIfs regarding the 
incident', .._ 

THE MINISTER t>F~ATE IN 
THE MINISTRY OF HO:ME Ar-
FAIRS (SHRI YOGENDRA MAlt-
WANA): (a) Yes, Sir. 

(b) On 14th April, l~O, Smt. 
Indira Gandhi Prime Minister of 
lftdia attended a function on the eve 
of the birth anniversary of Dr. Am. 
hecUtar In the Parliament HOUH 

I'Altate. At about 1.41 A.M. whea" 
Prime Minister was lOin. back att_. 
the !Wlction towards liir-~ .. 
person who was later identified .. 
Shri Bam Bulchand LalwaDi II. 
Shri Bul Chand resident of PAItap 
Bungalow, Warsha Road, ;8aroda. 
threw an object towards lIle PrIme 
Minister, which did not hit .ar, bat 
instead fell clOSe to her oa tile 
ground, Shri Ram Bulchand Lal-
wani was immediately over-powered. 
The object was found to be ,. aprial' 
actuated knife with 10 C.m.. blade. A 
case vide FIR No. 215 dated If. 
April, 1980 uf,s 307 IPC aDd Sectloa 
27154180 Arms Act was registered at 
Police Station, Parliament street' on 
the report of Shri Gopi Ram Gapta, 
Watch and Ward Officer, parllameat 
HoUSe and investigation takeD up b)" 
the local police. 
RePresentation regarding Natlonalilll-

UOD o.t COlr aDd Cob' ProdaetB 

429. SHRI E. BALANANDAN: WUl 
the Minister of INDUSTRY be pleas-
ed to state: 

(a) whether Government lIave 
received representation from tile 
workers for the nationalisatioD fit 
coir and coir products export trade; 
and 

(b) if so, what step is being taken 
on the same? 

THJ: MINISTER OF STATJ: IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANAIfA): 
(a) Yes, Sir. 

(b) The matter is being looked 
into, in consultation with Coil BoM'd 
and State GoYermnents colleerned. 
Law alul Order Sltaatioa In New 

Delld 

430. SHRI E. BALANANDAN: 

SHR! V. KISHORE CHANDRA 
S. DEO: 

Will the Minister of HOllE 
Al7AIRS be pleased to state: 

(a) whether law and order Iltuatlon 




